CORRIGENDUM TO THE DETAILED PUBLIC STATEMENT
FOR THE ATTENTION OF THE EQUITY SHAREHOLDERS OF

AROMA ENTERPRISES (INDIA) LIMITED

Registered Office: 88, Ajanta Commercial Center, Nr. Income Tax Circle, Ashram Road,
Ahmedabad, Gujarat - 380009.
Tel.: +91-079-2754 0175; Email Id: compliance.mgc@gmail.com; CIN: L51909GJ1994PLC021482

This Corrigendum to Detailed Public Statement (‘Corrigendum’) is being issued by Monarch Networth Capital Limited
(“Manager to the Offer”) on behalf of Acquirers, in compliance with Regulation 13(4), 14 and 15(2) of the Securities
and Exchange Board of India (Substantial Acquisition of Shares and Takeovers) Regulations, 2011 and subsequent
amendments thereto (“Regulations”). This Corrigendum should be read in conjunction with the original Detailed
Public Statement (‘DPS’) appeared in Financial Express (English-All Editions), Jansatta (Hindi-All Editions), Financial
Express (Gujarati-Ahmedabad Edition) and Navshakti (Marathi-Mumbai Edition) on November 09, 2015.

In Para VI, Tentative Schedule of Activity, the dates for the below mentioned activities should be read as follows:

Date as appeared in the

Activity DPS published on To be read as
November 09, 2015
Date of Expiry of Tendering period (Offer closing Date) “January 13, 2015” “January 13, 2016”

Last Date of communicating rejection/acceptance

and payment of consideration for applications
accepted/return of unaccepted share certificates/credit
of unaccepted Equity Shares to Demat Account.

All the other terms and conditions remain unchanged. The Acquirers accept full responsibility for the information
contained in this Corrigendum and also for the fulfilment of their obligations laid down in the Regulations. A copy of
this Corrigendum to DPS will be available at SEBI's website http://www.sebi.gov.in.
ISSUED BY MANAGER TO THE OFFER ON BEHALF OF THE ACQUIRERS

MONARCH NETWORTH CAPITAL LIMITED

m (FORMERLY KNOWN AS NETWORTH STOCK BROKING LIMITED)

901/902, Atlanta Centre, 09" Floor, Sonawala Road, Goregaon (East),

Mumbai - 400063. Tel. No.: 91-22-3064 1600; Fax No.: 91-22-2685 0257
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Place : Mumbai
Date : November 09, 2015

“January 28, 2015” “January 28, 2016”
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